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Notification

Jammu, the p?j'#‘

January, 2023

.0 ﬁ. In exerci
> o Census Rule lglse of the power conferred by clause (iv) of
e s, : V) 0
of t 9Q and in supersession of all notificatio
ns

plé
ed 0
_ poundaries of Districts / Tehsils, Municipalities, Towns, Revenue Vill

, , illages

this behalf, the Governme

is nt of Jammu and Kashmir hereby freezes
th
nd other A

‘Kashmir W-eff

dministrative Units in the whole Union territory of Jammu and

15t July, 2023 till completion of Census 2021
rder of the Government of Jammu and Kashmir

py Order
\»

_ Secretary tq Government,
Planning Development and Monitoring Department

o, PDMD-PFD/70/2021-02 Dated: £~ 01.2023

Copy to the:-

I. Registrar General and Census Commissioner, India, NDCC Building-1II,

Jai Singh Road, New Delhi for information.
_ All Financial Commissioner’s, Government of J&K UT.

. All Administrative Secretaries
. Chief Electoral Officer, J&K.

. Divisional Commissioner,

2

: to Government, J&K UT.
4

5

2‘ All Head of the Department’s, J&
§

9

l

| K UT.
- Director, Information J&K, uT.
J&K UT.

Lieutenant

: g[l Deputy Commissioner’s,
Irector, Census Operations, Governor JBK.

0. .
Private Secretary to Hon'ble

) Pivat ! &K
e Secretary to Chief Secretarys J&K.
4 ro Government, pD&MD.

P
VL. Secretary to Secretary




